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f THE COT TO&\FABR‘ICS(A'ID ITTONAL EXCISE-DUTY)
‘\(REPEAL) ACT, 1967

(. \XNO' 26 OF 1967

% N R oA [1st December, 1967)
' An_Agt. to provide for the repeal. of. the. Cotton. Fabrics,:
f  (Additional. Exciser Dugy) -Acty 1957 -

BE it enacted by Parhamentxm the El_ghteenth" Year of the
Republic of India .as follows:—

: 1. This Act may be called the Co\t\on Fébrrcs ‘(Additional ExciSe Short title.
Duty) (Repeal) Act, 1967.

A

2. The Cotton Fabrics (Addmonal Exc\lse Duty) Act, 1‘9??; is Rep.e,alw R
hereby repealed 5

1957,
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